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 साथ-साथ  हिन्दी  संस्करण  सभा-

 पटल  पर  रखे  जाने  के  कारण  स्पष्ट

 करने  वाले  दो  विवरण  (हिन्दी  तथा

 अंग्रेज़ी)  संस्करण  |  [Placed  in

 Library.
 859/71]

 See  No.  LT

 ESTIMATES  COMMITTEE

 THIRD  AND  SIXTH  REPORTS  AND
 MINUTES

 SHRI  K.N.  TIWARY  (Bettiah)  :  I  beg
 to  present  the  following  Reports  and
 Minutes  of  the  Estimates  Committe  न

 qd)  Third  Report  on  the  Ministry  of
 Education  and  Social  Welfare
 (Department  of  Social  Welfare)—
 General  Social  Welfare.

 (2)  Minutes  of  sittings  of  the  Estimates
 Committee  relating  to  the  Third
 Report  on  the  Ministry  of  Educa-
 tion  and  Social  Welfare  (Depart-
 ment  Social  Welfare)—General
 Social  Welfare.

 (3)  Sixth  Report  regarding  action  taken
 by  Government  on  the  recommen-
 dations  contained  in  the  Hundred
 and  twenty-fourth  Report  of  the
 Estimates  Committee  on  the  Minis-
 try  of  Irrigation  and  Power—
 Farakka  Barrage  Project.

 PUBLIC  ACCOUNTS  COMMITTEE

 TENTH  REPORT

 SHRI  SEZHIYAN  (Kumbakonam)  :
 I  beg  to  present  the  Tenth  Report  of  the
 Public  Accounts  Committee  regarding  Para-
 Braph  776  of  Audit  Report  (Civil),  970
 Telating  to  Super  Bazar,  New  Delhi.
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 COMMITTEE  ON  SUBORDINATE
 LEGISLATION  c

 First  REPORT

 SHRI  KADAR  (Bombay—Central-
 South)  :  I  beg  to  present  the  First  Report
 of  the  Committee  on  Subordinate  Legisla-
 tion.

 श्री  शिव  कुमार  शास्त्री  (अलीगढ़)  :  लोक

 लेखा  समिति  का  यह  ॒दसवां  प्रतिवेदन  प्रस्तुत
 किया  गया  है  लेकिन  हिन्दी  में  अभी  तक  कोई

 भो  प्रतिवेदन  प्रस्तुत  नहीं  किया  गया  है।  आप

 सम्बन्धित  अधिकारियों  का  ध्यान  आकृष्ट  करें

 कि  वह  अंग्रेजी  के  साथ  साथ  हिन्दी  में  भी

 प्रतिवेदन  दिया  करें  |

 श्री  अटल  बिहारी  वाजपेयी  (ग्वालियर)  :

 पिछली  लोक  सभा  में  भी  यह  चर्चा  हुई  थी  कि

 इन  कमेटियों  की  रिपोर्ट  हिन्दी  में  आया  करें

 किन्तु  छपी  हुई  रिपोर्ट  अब  तक  हिन्दी  में  नहीं

 रखी  गई  हैं।  पिछले  साल  साइक्लोस्टाइल

 करके  रखते  थे,  इस  साल  वह  भी  बन्द  कर

 दिया  है  |

 MR.  SPEAKER  :  I  will  enguire  into  it.

 श्री  राम  सहाय  पाण्डे:  (राज नन्द  गांव)  हिन्दी

 में  आनी  चाहिये,  यह  प्रश्न  बड़ा  गम्भीर  है।

 ——

 3.00  hrs.

 STATEMENT  CORRECTING  ANSWER
 TO  $.  0.  No.  439  RE.  REPRESE-

 NTATLON  AGAINST
 INCREASED  FEES  IN

 FLYING  CLUBS

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  TOURISM  AND  CIVIL
 AVIATION  (Dr.  SAROJENE  MAHISHI):  Sir
 on  the  !-6-I97I,  in  reply  to  parts  (b)  &  (c)
 of  Starred  Question  No,  439  by  Shri  Atal
 Bihari  Vajpayee  regarding  representation
 against  increased  Fees  in  Flying  Clubs,  the



 23I  Correction  of  Answer

 [Dr,  Sarojini  Mahishi]

 Minister  of  Tourism  and  Civil  Aviation  had
 stated  that  the  trainees  who  had  obtained
 their  Private  Pilot’s  Licence  and  had  done
 50  hours  of  flying  on  3lst  March,  970  had
 been  permitted  to  avail  of  subsidised  flying
 up  to  the  maximum  limit  of  250  hours
 subject  to  the  usual  conditions.  The  correct
 date,  however,  is  3!st  March,  I97!  and  not
 35  March  1970.  This  was  a  typographical
 error  and  is  very  much  regretted.

 13,03  hrs.

 STATEMENT  CORRECTING  ANSWER
 TO  SUPPLEMENTRY  ON  SQ.  No.

 534  RE  SETTING  UP  OF
 NEW  LARGE  SCALE

 PROJECTS  IN
 PUNJAB

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRIAL  NDEVELOP-
 MENT  (SHRI  GHANSHYAM  OZA):  While
 replying  to  a  Supplementary  Question  put
 by  Shri  8.  K.  Daschowdhury  on  Starred
 Question  No.  1534  for  3.8.97I  tabled  by
 Shri  Prabhudas  Patel  and  Shri  P.  Gangadeb
 for  answer  on  the  3rd  August,  1971,  I  regret
 to  say  that  I  inadvertently  mentioned  that
 9  applications  for  setting  up  of  new  under-
 takings  in  the  State  of  Punjab  were  received
 by  my  Ministry  in  the  year  970  and  40
 applications  for  the  same  purpose  were
 received  during  1971  (upto  30.6.I97I).  I
 would  like  to  correct  these  figures.  Accord-
 ing  to  the  information  available  to  me,  36
 applications  were  received  by  my  Ministry
 for  the  setting  up  of  new  undertakings  in
 Punjab  in  the  year  970  and  5  applications
 in  the  year  1971,  upto  the  30th  June.

 I  would  like  to  add  that  9  letters  of
 intent  and  one  licence  were  issucd  to  various
 parties  for  the  setting  up  of  new  undertak-
 ings  in  the  State  of  Punjab  during  the  year
 970  and  in  the  first  half  of  1971.

 I  would  be  grateful  if  Members  take
 note  of  this  change  of  information.
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 3.05  brs.

 MOTION  RE:  STATEMENT  OF  MINS-
 TER  OF  EXTERNAL  AFFAIRS

 ON  INDO-SOVIET  TREATY
 OF  PEACE,  FRIENDSHIP

 AND  COOPERATION

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH):  Sir,
 I  beg  to  move  :

 “That  the  Statement  made  by  the
 Minister  of  External  Affairs  in  the
 Lok  Sabha  on  the  9th  August,  97]
 regarding  the  Treaty  of  Peace,
 Friendship  and  Cooperation  bet-
 ween  the  Republic  of  India  and  the
 Union  of  Soviot  Socialist  Repub-
 lics,  be  taken  into  consideration.”

 J  have  no  intention  to  make  any  open-
 ing  speech  because  I  would  like  to  leave
 more  time  to  the  hon.  Members  to  make
 their  observations.  I  have  already  made  a
 statement  giving  the  salient  features  of  the
 Treaty  and  I  would  take  the  opportunity  of
 replying  to  any  points  that  might  be  raised
 in  the  course  of  the  discussion.

 MR,  SPEAKER:  Motion  moved  :

 “That  the  Statement  made  by  the
 Minister  of  External  Affairs  in  the
 Lok  Sabha  on  the  9th  August,
 I97!,  regarding  the  Treaty  of
 Peace,  Friendship  and  Cooperation
 between  the  Republic  of  India  and
 the  Union  of  Sovict  Socialist  Repu-
 blics,  be  taken  into  consideration,’’

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior)  :  Sir,  how  much  time  is  allotted
 for  the  discussion.

 MR.  SPEAKER:  We  could  not  meet  in
 any  Business  Advisory  Committee.  I  think
 we  should  not  place  any  hard  and  fast
 limit.

 SHRI  ATAL  BIHARI  VAJPAYEE  :
 According  to  the  Order  Paper  discussion  on
 the  working  of  the  nationalised  banks  is  to
 be  taken  up  at  4  p.m.  It  should  be  shifted.

 MR.  SPEAKER  :  Youdo  not  want  to
 td@e  up  that  item  today.


